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readership· and sports coverage. While 
National Herald bas been proposed to be 
given 8, there are quite a few others 
which have been· given more than that 
number. 

Appointment of FCI dealers to tlush out 
stock of imported [ertilizers 

1 f61. SHRI S, M. KRISHNA: Will 
the Minister of AGRICULTURE be plea-
sea-io state: 

(a) whether Food Corporation of India 
proposed to appoint its own dealers to 
fluesh out its surplus stocks of imported 
fertilisers; and 

( b ) if so, the places where these out-
lets are proposed to be opened and quota 
allotted to each State? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (SHRI R.V. 
SWAMINATHAN): (a) Food Corporation 
of Indio have been handling and distribu-
ting imported non-potassic fertilizers. 
The absence of their own distribution/ 
dealer network has become a constraint 
for efficient and expeditious supply of fer-
tilize-rs by Food Corporation of India. 
Food Corporation of India, therefore, pro· 
pose to set up their own dealer net·work. 

(b) According to Fooct Corporation of 
India 585 dealers in 12 States have been 
appointed by them so far for distribution 
of fertili~Js bandied by them. They pro-
pose to appoint dealers in each di.strict 
upt~ the Block level. The quantity to be 
distributed by Food Corporation of lndfa 
in each State will depend on the allot· 
ments given to them by the Ministry of 
Agriculture in each season on the basis 
of the requirement~ of impot1ed non-
potassic fertilisers. 

Di~ursemcnt of Amount to Bihar under 
I.R.D.P. 

1162. SHRI N. E. HORO: Will the Mi· 
nister of RURAL DEVE LOPMENT be 
pleased to state: 

(a) the amount actually disbursed either 
as grant:, or loans to Bihar during the first 

two years of the Sixth Five Year Plan pe· 
riod under the Integrated Rural Develop· 
meot Programme; 

(b) the share of such grants or loans for 
the district of Sa11thal · Paraganas and the 
districts of North Cho'ta Nagpur division 
and Sollifi'"'Chota Nagpur division in ·Bihar. 
di~trict·wise; and 

(c) whether any evaluation has been 
made so far to show that money bas been. 
spent truthfully and what is the Physical 
achievement thereof? 

THE MINISTER OF STA TE lN THE 
MJNlSTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (SHRI BA-
LESHWAk RAM): (a) An amount of 
Rs. 1800.65 lak.hs has been released to 
Bihar during the years 1980-81 &:1d 1981-
82 under the Integrated Rural Develop-
ment Programme as CentraJ share of 
grant. 

(b) Out of the amount mentioned under 
(a) above, the amol.Jllt released to Santbat 
Paraganas and the districts of North Cbota 
Nagpur division and South Chota Nagpur 
division iri Bibar is given below district-
wise: 

Rs. lakhs 

t. Santhal Parganas 

2. North Chota. Nagpur division : 

(i) Dhanbad 

(ii) GiTidih 

(iii) Ha.1.aribagh 

4-7.00 

100.75 

*include:, R.,, o. 65 lakh, released to the 
State Government for area planning dur-
ing 19Bo-81. 

3. South Chota Nagpur Division: 

(i) Palamau 100. Bou· 

(ii) Ranchi . 64. 50 

(iii) Singhbhum 73. oo 

uincludes Rs. 25.80 lakhs releast.d. to the 
S4'te Government during 198o-81. 




